
 

The Saint replied calmly, 
To the very place to which you have exiled the Divine, 

banish now the devout too." 
 

Thank you, Madam. 
 
THE VICE-CHAIRPERSON (DR. AMEE YAJNIK): Before we go to the next speaker, 
hon. Members, the discussion on Motion of Thanks on the President's Address will 
continue after the introduction of the Bills.   
 We now take the Constitution (Scheduled Tribes) Order (Amendment) Bill, 
2024.  Shri Arjun Munda to move for leave to introduce the Constitution (Scheduled 
Tribes) Order (Amendment) Bill, 2024.  

 
 

GOVERNMENT BILLS  
 

The Constitution (Scheduled Tribes) Order (Amendment) Bill, 2024 
 
जनजातीय कायर् मंतर्ी; तथा कृिष एवं िकसान कÊयाण मंतर्ी (Ǜी अजुर्न मंुडा): महोदया, मȅ ĢÎताव 
करता हँू: 
 "िक आन्धर् Ģदेश राज्य के सबंधं मȂ सिंवधान (अनुसूिचत जनजाित) आदेश (सशंोधन) 
िवधेयक, 2024 को पुर:Îथािपत करने की अनुमित दी जाए।" 

 
The question was put and the motion was adopted. 

 
Ǜी अजुर्न मंुडा: महोदया, मȅ िवधेयक को पुर:Îथािपत करता हँू। 
 
THE VICE-CHAIRPERSON (DR. AMEE YAJNIK): We now take the Constitution 
(Scheduled Castes and Scheduled Tribes) Orders (Amendment) Bill, 2024.  Shri 
Arjun Munda to move for leave to introduce the Constitution (Scheduled Castes and 
Scheduled Tribes) Orders (Amendment) Bill, 2024. 
 

The Constitution (Scheduled Castes and Scheduled Tribes) Orders  
(Amendment) Bill, 2024 

 
जनजातीय कायर् मंतर्ी; तथा कृिष एवं िकसान कÊयाण मंतर्ी (Ǜी अजुर्न मंुडा): महोदया, मȅ ĢÎताव  
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करता हँू: 
 "िक ओिडशा राज्य के सबंधं मȂ सिंवधान (अनुसूिचत जाित और अनुसूिचत जनजाित) 
आदेश (सशंोधन) िवधेयक, 2024 को पुर:Îथािपत करने की  अनुमित दी जाए।" 

 
The question was put and the motion was adopted. 

 
Ǜी अजुर्न मंुडा: महोदया, मȅ िवधेयक को पुर:Îथािपत करता हँू। 
 
THE VICE- CHAIRPERSON (DR. AMEE YAJNIK): Another Bill for introduction. Shri 
Ashwini Kumar Choubey to move for leave to introduce the Water (Prevention and 
Control of Pollution) Amendment Bill, 2024.   
 

The Water (Prevention and Control of Pollution) Amendment Bill, 2024 
 
उपभोƪा मामले, खाǏ और सावर्जिनक िवतरण मंतर्ालय मȂ राज्य मंतर्ी; तथा पयार्वरण, वन और 
जलवायु पिरवतर्न मंतर्ालय मȂ  राज्य मंतर्ी (Ǜी अिǚनी कुमार चौबे): महोदया, मȅ ĢÎताव करता 
हँू: 

"िक जल (Ģदूषण िनवारण तथा िनयंतर्ण) अिधिनयम, 1974 का और सशंोधन करने के 
िलए एक िवधेयक को पुर:Îथािपत करने की अनुमित दी जाए।" 

 
The question was put and the motion was adopted. 

 
…(Interruptions)… 

 
THE VICE-CHAIRPERSON (DR. AMEE YAJNIK): I did hear the Ayes. 
...(Interruptions)... I request the hon. Minister to introduce the Bill.  
 
Ǜी अिǚनी कुमार चौबे: महोदया, मȅ िवधेयक को पुर:Îथािपत करता हँू। 

 
 

MOTION OF THANKS ON THE PRESIDENT'S ADDRESS - Contd. 
 

THE VICE-CHAIRPERSON (DR. AMEE YAJNIK): Hon. Members, we now resume 
the discussion on the Motion of Thanks on the President's Address.  Now, Shri 
Tiruchi Siva.  I think, you have twenty-nine minutes to speak.  
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